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mission bas introduced • system >Of' mont
toriDI of expedditure alainst approved 
Annual Plan outlays in tile earmarked ., 
well as poearmarked sectors OD, a quarterly 
basis from tbe year 1986·81. 

(b) As 81ainst tbo total approved 
Annual Plan outlay of Ils. IlSO.OO crom 
for the year 1986·57, the Stale Govern
ment bas reported aD expenditure of Rs. 
6]4.25 crores till the eod of December. 
1986. 

_ (c) There is DO sucb proposal. 

(English] 

Report or Re,lew Com.Utee OD CSIR 

• 209. DR. C.P. THAKUR: Will 
the PRIME MINISTER be pleased to 
state: 

(a) when tbe Review COlllmittec on 
tbe working of tbe CSIR submitted ils 
repor~ to Government; 

Jflrilt,.,. Answer, i6 

<a> the eateot of do~ orestatioD to 
provide pack.liDI material for horticul
tural producta; aDd 

(b) tbe amount tbat would bave to 
be spent to reforest tbese areas? 

~ 

THB MINISTER OP ENVrRONMENT 
AND fORESTS (SHRI BHAJAN LAL): 
(a) No survey ba, been carried out to 
detormine the extent of dcror~ratioD 

caused fxclusively tbroUlh removal or 
trees for packaaiDI borticultural produce. 

(b) PackaBinl of horticultural pr ~/ducc 
consumes around 5.6 million cubi.; metres 
of wood aooually. Plantation cost for 
meeliol Ihis demand would amount to Ra. 
6000 crores at current deparlmental rates • 

Paym.at of latere.t OD NRI DepoIJtI 

·2ll. SHRI D P. JADEJA : Will the 
Minister of FINANCE be pleased to 
l(4te: 

(a) the amount of foreign exchange 
paid as interest on deposit. of Non
resident Indians in the last three ) cars, 
year-wiSt:; 

(b) whether bOy time-frame has been 
laid down to finalise tbe decisions of 
Government on tbe recommendations made 
by tbe Review Committee; and 

(b) whether interest rate offered by 
(c) which otber agencies arc involved 'our banks is higher than tbe Jending fale 

by Government for consultation in finaUsa- in Europe and USA; 
tion of their decisions ? 

THE MINISTER OF STATB IN THE 
MINISTRY OF SCIENCE AND TECHNO
LOGY AND MINISTER OP STATE IN 
THE DEPARTMENT OF OCEAN 
DEVELOPMENT. ATOMIC ENERGY, 
ELECfRONICS AND SPACE (SHRI K R. 
NARA YANAN): (8) The report was 
lubmitted on 31st December, 1986. 

(b) The report is under examination 
of Oovernment. While no time-rrame hal 
been laid down, the examination will be 
completed at the earliest possible. 

(c) Tbe recommendations are beiDI 
examined by tbe Committee of Secre t ariel 
of the Government and by the CSIR. 

'DeforestatIon fo~ Packaglna 
Horticultural Produce· 

·210. SHRIMATI KISHORI SINHA: 
Will tbe Minister of ENVIRONMENT 
AND FORESTS be pl,ased to .tate-: 

(c) who are tbe beneficiaries of sIKb 
a difference; and 

(d) the steps proposed to 
sucb out-5ow of foreign exchange 7 

pfevent 

THE MINISTER OF STATE OP THE 
MINISTRY OF PEfROLEUM AND 
NATURAL GAS AND MINISTER OF 
STATE IN THE MINISTRY OF 
FINANCE (SHRI BRAHMA DUTI) : 
(a) The interest payable on depo~ili of 
Non-Resident Indians under tbe Foreign 
Currency Non-Resident (FCNR) accounts 
duriol the I •• t three years is as follows: 

(Amount in millions) 

Year US.S £SI8. 

1984 28.40 7.73 

198' 47.94 17.67 
1986 113.02 30.47 


